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The Minister of Finance (Shri T. T.
Krishnamachari): (a) There is some-
times delay in the checking of passen-
by Cus-

gers from Singapore

toms at the Nagapattinam Port,
chiefly  because of the illi-
teracy of the majority of pas-

sengers and the variety of consumer
goods which they usually bring with
them in the guise of personal baggage.

augmented

)

(b) The local staff is
suitably on the days of passenger ships
arrival. Further steps are being taken
to improve the situation which is
dependent on the provision of a spa-
cious and modern baggage shed.
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C.G.H.S. Cards

Shri Kapur Singh:
| Shri ¥, N. Singha:
1970. { Shri Himmatsinhji:
Shri P. H. Bheel:
Shri Solanki:
[ Dr. B. N. Singh:
Will the Minister of Health be
pleased to state:

(a) whether it is a fact that for
issue of C.G.H.S. Cards to the new
Government servants a certificate
from the authorised medical officer is
to be submitted in respect of all the
family members; and

(b) if so, the reasons for adopting
new procedure?

The Minister of Health (Dr. Sushila
Nayar): (a) and (b). It has been
found that a large proportion of Gov-
ernment servants who were examined,
had one or another disease or defect,
without their being aware of it. It
has, therefore, been decided that new
entrants to the scheme along with
entitled members of the family should
be medically checked up, prior to
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their admission to the C.G.H. Scheme.
The findings of such examination will
not stand in the way of their admis-
sion to the scheme, It is considered
that this is in the interest of Govern-
ment servants and their families.
Further, to avoid any hardship, pen-
ding the result of the medical check-
up, a temporary card is issued.

Investment Guaramtee Agreement
between India and West Germany

1971. Shri P, R, Chakraverti: Will
the Minister of Finance be pleased to
state:

(a) whether the prospects for the
conclusion of the Investment Gua-
rantee Agreement between India and
West Germany have improved as a
result of discussions with the West
German Minister for Economic Co-
operation, during his recent visit to
Delhi;

(b) whether the Minister has put
forward a compromise solution by
making provision for referring cases
of disagreement to an arbitration
Committee;

(c) the manner in which this arbi-
tration committee will be constituted
and the scope and functions of the
same; and

(d) the reaction of the Government
of India to West German Minister’s
proposal:

The Minister of Finance (Shri T. T.
Krishnamachari): (a) The question of
an investment guarantee agreement
between India and West Germany has
been under discussion for some time
now and was also discussed recently
with the West German Minister for
Bconomic Co-operation during his visit
to Delhi. During the discussions while
there has been progress on certain
points, there are other important
issues on which there is need for fur-
ther discussion and negotiation bet-
ween the two Governments.

(b) to (d). The particular point
regarding arbitration ig one of the
issues which is a matter for further
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discussion between the two Govern-
ments.

Beag Control Board

1972. Shri Hem Raj: Will the Minis-
ter of Irrigation and Power be pleased
to state:

(b) whether the meeting of the
Beas Control Board and Bhakra Cont-
rol Board were held recently at Tal-
wara in the first week of December,
1963; and

(b) if so, the main subjects discus-
sed and conclusions arrived at by
these boards separately?

The Minister of Irrigation and Power
(Dr. K L, Rao): (a) Yes. The meet-
ing of Bhakra Control Boarg was held
on 2-12-1963 and that of Beas Control
Board on 3-12-1963 at Talwara.

(b) The main subjects discussed
and conclusions arrived by these
Boards are given in the Statement
Jaid on the Table of the House [Placed
in Library.. See No. LT-2192/63].

Quarters on Shahjehan Road,
New Delhi

1973. Shri P. C. Borooah: Will the
Minister of Works, Housing and
Rehabilitation be pleased to state:

(a) the progress made in the con-
struction of Central Government
employees quarters opposite U.P.S.C.
building on Shahjehan Road, New
Delhi;

(b) the total number of quarters of
each type built or to be built there;
and

(¢) whether exclusively officers’
type quarters have been built on that
site?

The Minister of Works, Housing and
Rehabilitation (Shri Mehr Chand
Khanna): (a) to (c). The following
houseg for Central Government em-





